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APPENDIX 'A'

FORM
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FORM 1
~(See Rule 4)

APPLICATION UNDER SECTION
- TRIBUNAL ACT, 1986

‘Shri Sandeep Naik

OR |S7/40

OF THE ADMINISTRATIVE

'. Applicant

V/S
1. Secretary
Goa Public Service Commission,
Panaji. ' |
2. Govt. of Goa,
Through Chief Secretaty
Secretariat, Panaji ... Respondents
S1l. No.. Peescribed document Pége number
N S
1. Application / 7
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|  SIGNATURE OF APPLICANT
. For use in the Tribunal's office

Date of filing
! or
Date of receipt by post

Registration Number
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